GOVERNMENT OF INDIA
MINISTRY OF MICRO, SMALL AND MEDIUM ENTERPRISES

RAJYA SABHA
UNSTARRED QUESTION NO. 1691
TO BE ANSWERED ON 04.08.2025

PM VISHWAKARMA SCHEME IMPLEMENTATION IN KARNATAKA
1691. SHRI NARAYANA KORAGAPPA:
Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased to state:

(a) whether it is a fact that 31.48 lakh applications has been received under PM Vishwakarma
Scheme from the State of Karnataka, if so, the details thereof, district-wise;

(b) whether Central Government has approved 5.5 lakh registrations out of above 31.48 lakh from
the State of Karnataka, if so, the details of registrations thereof, district-wise;

(©) the details of artisans given basic training out of 5.5 lakh and artisans who have been sanctioned
loan till June, 2025; and

(d) the efforts being made to register more and more artisans under PM Vishwakarma Scheme from
the State of Karnataka?

ANSWER

MINISTER OF STATE FOR MICRO, SMALL AND MEDIUM ENTERPRISES
(SUSHRI SHOBHA KARANDLAIJE)

(a) to (¢): The PM Vishwakarma Scheme was launched on 17.09.2023 to provide end-to-end
support to artisans and craftspeople of 18 traditional trades who work with their hands and tools. As of
29.07.2025; 32.26lakh applications have been received in the state of Karnataka under PM
Vishwakarma out of which 5.72lakh beneficiaries have been successfully registered after three stage
verification. District-wise details of Applications received, successful Registrations, Basic Training
completed and Loans sanctioned to Vishwakarma beneficiariesin the State of Karnatakaare at
Annexure-I.

(d):  Ministry of Micro, Small and Medium Enterprises (MSME) has conducted various outreach
programmes, trade fairs and State-level exhibitions throughout the country, including state of
Karnataka, to spread awareness about the benefits of PM Vishwakarma Scheme. Further, mass media
outreach through broadcast of radio jingles is done to conduct awareness about the scheme.

ook skeoskosk ok



Annexure-I

Annexure-I referred to in reply to part (a) to (c) of the Rajya Sabha UnstarredQuestion No. 1691
for answer on 04.08.2025.

District-wise details of Applications received, successful Registrations, Basic Training completed and

Loans sanctioned to Vishwakarma beneficiariesin the State of Karnataka

S. | Districts- Application Successful Basic Loan Loan
No. | Karnataka Received Registration Training | Sanctioned | Sanctioned
completed Amount
(Rs. in
Lakh)
1 Bagalkote 95,708 3,877 2,818 913 732.8
2 | Ballari 115,675 23,815 18,686 4,447 3,700.1
3 Belagavi 272,550 25,500 19,460 4,237 3,515.9
4 Bengaluru Rural 41,678 7,801 5,825 1,548 1,338.8
5 Bengaluru Urban 181,056 15,021 10,263 3,039 2,824.7
6 | Bidar 160,616 32,974 26,389 5,407 4,617.7
7 Chamarajanagar 115,002 30,015 25,971 4,673 3,032.6
8 Chikkaballapura 105,003 21,891 18,061 3,142 2,356.5
9 | Chikkamagaluru 51,265 7,129 5,877 2,275 1,944.8
10 | Chitradurga 148,392 39,933 32,574 7,201 5,343.6
11 | Dakshina Kannada 25,750 7,247 5,678 3,432 3,312.1
12 | Davanagere 122,178 21,993 18,875 5,619 4,616.8
13 | Dharwad 130,861 13,293 11,140 2,753 2,416.5
14 | Gadag 64,570 6,453 5,215 1,544 1,300.1
15 | Hassan 78,500 11,213 9,290 2,943 2,454.6
16 | Haveri 91,834 6,928 5,374 1,554 1,336.0
17 | Kalaburagi 110,376 12,318 10,348 1,688 1,380.0
18 | Kodagu 10,959 2,623 1,894 1,056 1,018.9
19 | Kolar 104,177 38,204 30,564 7,349 5,421.4
20 | Koppal 116,178 17,422 13,427 3,089 2,064.5
21 | Mandya 115,364 22,406 18,441 4,089 2,835.8
22 | Mysuru 195,837 34,818 29,361 4,903 3,714.0
23 | Raichur 143,809 25,370 21,568 5,372 3,924.4
24 | Ramanagara 46,243 9,372 8,346 2,364 1,902.9
25 | Shivamogga 95,228 16,155 13,821 4,905 4,394.3
26 | Tumakuru 209,899 65,285 54,319 12,136 8,223.8
27 | Udupi 20,460 7,906 6,425 3,774 3,720.6
28 | Uttara Kannada 55,497 13,180 9,558 3,839 3,226.5
29 | Vijayanagara 80,746 15,576 11,939 2,907 2,114.9
30 | Vijayapura 57,051 1,671 1,018 201 181.7
31 | Yadgir 63,225 14,580 11,895 2,088 1,726.4
Total 32,25,687 5,71,969 4,64,420 1,14,487 90,693.6




